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Shrl N. Dandiekar: The Minister is
making insinuations. Will I also be
permitted to make insinuations? I
-would like to know. Otherwige kindly
request the Minister not {0 make insi~
+nuations,

Shri Dinesh Singh: He can give an
snswer on behalf of himself and on
behalf of others, T have no objection.
1 am stating facts.

Mr. Speaker: Insinuati hould be
avoided on both sides.

Shri Dinesh Singh: I am giving the
facte, that because of that it was our
desire that the State Trading Corpo-
ration should import sulphur. This
was the only firm that had supplied
and they were satisfled; they had a
deal with another company which own-
ed sulphur mines and which, said they
would be able to supply sulphur; they
could not unfortunately supply; there
were various complications. I will be
very g'ad to sit down with the hon.
‘Member and explain to him the facts
as I know. and if he gives facts other-
wise 1 will have them examined. But
T mey sav that while this deal was
not gone through, the STC has been
able to import sulphur from other
sources and thev are in the process of
getting them over.

Mr. ker: The Question-hour is
over. Short Notice Questions, Shri
Madhok.

fy sy fermdy © werer e, gl
wefly wr W wRw wfwere g
Ty e |y e R

It is all over; I have

Mr. Speaker:
Short-

called Shri Madhok for the
Notice Question,

ofy we fva® : TR TTQ AR
qer &R

Mr. Speaker:
Madhok.

I have called Shri
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SHORT NOTICE QUESTION
Release of Emergency Commmissioned
Officers

S.N.Q. 8. Shri Bairaj Madhok:

Dr. Ram Manohar L.tllll:
Shri George Fernandes:
Shri Ranjeet Singh:

Will the Minister of Defence be
pleased to state:

(a) whether officers who were given
Emergency Commission in 1962-83 have
been served with quit notices;

(b) if so, the details thereof;

(c) whether any representation has
‘been received from the persons con-
cerned against this action of Govern-
ment; and )

(d) whether any alternative employ-
ment is being promised by his Minis-
try to those officers who are being ret-
renched?

The Minister of Defenge (Shrl
Swaran Singh): (a) to (d). A state-
ment giving the required information
is 1aid on the Table of the House.
[Placed in Library. See No, LT-309/

87].

Shri Bal Raj Madhok: In view of
the fact that President Ayub has re-
jected the Indian Government’s sug-
gestion for a cut in the army on a
reciprocal besis, in view of the fact
that the training of officers entails a
lot of time and money, and also in
view of the fact that emergency com=
missioned officers have given a very
good account of themselves in the last
war, may I know if the Government
wily reconsider the decision or release
the emergency officers whose number
goes up to 9,0007

Shri Swaran Singh: All these factors
are taken into consideration from time
to time, and about the decision that
has been {aken, T have mentioned it
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in the statement which I have I8id on
the Table..

Shri Bal Raj Madhok: He has not
given a complete answer. I said there
was a move to cut down the strength
of the srmy and Presilent Ayub has
announced that he is nut going to cut
down the army, and i view of the
great denger to the country’s secu-
rity, I want to know whether Govern-
ment is prepared to reconsider their
decision t0 cut down the number of
officers.

Shri Swaran Singh: This decision is
in relation to the emergenicy com-
missicned officers; it did not have any
relation to the proposl about which
the hon. Member j3 making a refer-
‘ence. Thig decision has got nothing
to do with any possible agreement
between the two countries to reduce
their armed forces or to cut down the
strength of the army .

Shri Bal Raj Madhok: In view of
the fact that many of the officers who
took up the emergency commission
were studying at that time in the
engineering and medical colleges and
they had to cut down their studies 1o
join the army and show their sense
of patriotic duty to this country, and
at that time, in the army, there was no
provision for reserve liability after
release, and now that reserve liability
has been imposed on them, may I
know what steps Government is going
to take to rehabilitate them and to re-
move thoge difficulties in the way of
employment and rehabilitation?

Shri Swaran Singh: The hon. Mem-
ber has in this question referred to
engineering graduates and , medical
graduates. I do not anticipatq any
difficulty either in retaining them or
even in finding alternative jobs to the

ing and di

Shri Bal Raj Madhok: Many of them
have not completed their education;
thcyldttbelrmmm
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Shri Swaram m They did comp-
lete; only a certalf ® relaxation’ was
made and degrees wére conferrdd v
them a few months earlier than in the
normal course; so, they are as good a
any other officers. :

Shri Bal Raj Madhok: What about
their liabllity for service?

Mr. Speaker: Order, order. Shr¥
Singh Deo.

Shri K. P. Singh Deo: In view of the
fact that the emergency arose in 1962,
and thousands of young men from all
walks of life responded to the call of
service and did their utmost sacrifice
for the integrity of the country, and
now that the emergency has not been
lifted and when our borders are still
under the threat of Chinese and
Pakistani attack, is it advisable for
the Government to release these emer.
gency commissioned officers?

Shri Swaran Singh: As I have said,
1 am one with the hon. Member when
he said that these young persons who
came forward for the defence of their
motherland deserve our approbation
and we pay our homage to them, but
we should also not forget that they
were recruited on an emergency
basis, and in accordance with the
terms of recruitment all these mea-
sures are taken.

shri K. P. Singh Deo: May 1 seek
elarification? The Minister has said
in his reply that this was an emer-
gency commission. But the emergency
has not been lifted as yet.

Shri Swaran Singh: I do not sup-
pose that the hon. membcr is u.rm
this as & ground for not lifting the
emergency. I thought there was &
unanimous demand on the Dart of the
opposition to lift the emergency. It
nas been already announced that our
intention is to lift it very soon.

Shri Gadilingana Gowd: In view of
the valuatile yervice rendered by these
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peaple when the country’s independ-
ence was in danger, may I know whe-
ther the Govmem wm consider the

of for these
omcm or IAS and IPS examinauons"

Shri Swaran Singh: Yes, Sir; it has
been explained that those of them who
could compete for these services at
the time when they joined the emerg-
ency commission are still entitled,
notwithstanding the fact that they are
now over-aged on account of their
service in the emergency ission.
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Mr. Speaker: I have called Dr.
Lohia. -

sty fomdt: I qurer qT WY
gitadidy T @1 W ? gy W eT
e E ) wfed & g argewar
wraT §

(x&5 w7 =Y wy fowd avr giywe
w? )
shri K: I Gupta; The minister

ot sy ferwd : foreefy ave g welY
¥ wrwny feay ar fs yw @wewEiw
wTaa ST AHaC AT ¥ ged s qv
IwY we g worg Sy frer & Al
fadey—sadft st #, wvfifen ot
¥ T a1 Qar e & Afew
Farar wgar € e mragawafi
fewz &da aomTa AwQ H S
HEEL ¥ 9 F wE wg a7 wrd
fr & goeiy Aot & §F o o, adwr
| § 7Y, g@Q wve ag & fw oy W
arpely farfed® § & www & alv o
I AT A T AT I S FGT AT @Y
2 fr e ag famrdy Tvod
Shri Swaran Singh: The emergency
commissioned officers, after termina-
tmu of the period of emergency com-
can be dered for jobs for
which there are certain reservations.
Certain State Governments have
agreed to reserve certain posts the
State Governments for those officers
who may have been released but I do
realise that, some of them will have
to either revert to lower posts or to
look round for other jobs. We will do
our best to help them, but there has
not been any categorical assurance
that each and every one of them will
be found an alternative job.

Mr. Speaker: Dr. Lohia.
oft y foed :  werw wEw, WY
Ty W7 T ? ey T sy ? 6

has not answered the question; he
has evaded it. You should ask him
to give clear answers.

Mr. Speaker: Let us hear Dr. Lohia
now.

oft gt v e af ffaee
wTEw gaw gy A E D g yw feay
w3 | gugAER wrdarcE)

FMo .4 g WifE W a9y
aft ¢ fv dwewrar wERT graTOor
g & A Wt geeT ¥ R ed ¥
T, w T g ¥ WK
Ul e § owwoic £ s wRET
[HE T U WY Ager Ry ¥ 7 v Holt
TERT T W X ¥ agw W vt
@ AT g 5 wwae i) warer
faurér & woE TF W a?-NT w1 HY
e W A fowe gt W
SR FATAT urfgd ?

swddT aTa § o @y St wg.aw
gt w34 fE ad weeT sz
AT SR witwae wFaT W aTaTTr
fardt & <7 & ol o W gae
W fgmm wx? st el Y
o S FT 75 Braat

Shri Swaran Singh: Sir, it is not
correct, as is mentioned in the state-
ment of the hon. Member or as it is
woven in his question, that they arg in

way inferior, in the spirit in
whxchhehunld. either in the matter
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of behaviour or eating habits or the
like. There is no distinction, there is
no diff b the bearing and
the conduct of the .emergency com-
missioned officers and the regular
commissioned officers. That is not the
point, The other point iy whether
the future recruitment is to be
confined only to promotees from
the ranks. That is not the scheme
of promotion in our defence and
armed forces. There are direct re-
cruits. In fact, these emergency
commissioned officers have been direct-
ly recruited. So there is no intention
to alter the basic mode of recruitment
of officers in the armed forces at the
commissioneq ranks level,

Some hon, Members rose—

Shrimati Sharda Mukerjee: Sir,
may I know..

Mr. Speaker: Order, order. Hon.
Members who have tabled the ques-
tion must be given preference.

Shrimati Sharda Mukerjee: You are
allowing him to put two questions.

Mr. 8peaker: That may be so. There
are still three more names on the list.
1 know the hon. Member is anxious to
put a supplementary. But she cannot
get preference over those who have

tableq the question. I have to com-

plete that list first.

Tto TR T Wifgrr - e
wiew ; & wt v g fr aare 3w
i ar o oy ge s farmr g
warer a7 fiF FT A § 3 wTOTEs
weuT sk ae F, AR ¥,
w3 ¥ e wead & e § e
IR el wg e @ fr il Aok
wrapeft e A & A e faege
gaw v IaF qre-aTq AX qerer
fir war ey qar & fe varde 3w &
wTwsw wd-ad W i § o
wr s WY faarfy ¥ e fiear ar
gy § ? Yl T @ v TRy ae g
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& e o1 woad Wix ot ww geed
=Y, 75 &vwr & fggre & o ferfigt
% ¥ ¥ wifgd ? wroar dwi wara oy
Wt ¥ o § 1 farzacly W
wTi qw wgr A |

oft wof fag - & ot wraw § fie
S Tt wfavie Ava< § € waaly
oy § ar wQ-wz & WA ¥ el
TE W A ¥ w7 | gg T T A
srava fear ...

¥o T AAYET wfgar : waTe AT
g ol s, ..

ft Taof g - 2f F g WA
ar gy g awar 1

o T wAET wifgar ¥ A
goy arg wp & A fe o =@ fe
e a1y 8 v A Y wied & wwd
q@ T § fF 3 wEre s oW W)
AT T § AT A9 2wy A
AT B Ry A €
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st ercam Y ST &
gy § arowrar X o wo aE g
&

o TR wANgT Wifgar : K @y
g8 W@ T % ATITHTHE WE S
¥ ad®, WAy ¥ sHEeh Ay
& THATE | Tw AT § g @A
af & o o foa gen & SR
oy g § | areafaw wawaT g} wAv
fis oY gwWew & gAY WEHAR §, SrETOT
9T & AHAT, TAE qHTAy F T Wwr
frgst wgfs W owEY & OQ
awrggimmiimﬁrm:‘s
& oy § 1 v e ar e s
T ¥7A 7Y | AN 75 Wfaww @w
forar wrrar wrfgd | & W@ & Frie
wTE | T W S A T § it
FxqaT W oA TR g
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My, Speaker: I think he hats angwer~
-lthltquuunn, that there is no
difference between them in the matter
ufdmu.toodh-bmmdlllthat. He
has said that there is ab no
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Shri Swaran Simgh: The fresh re-

cruitment of officers and after recruit-

ment training at Khadakvasla and

DehuDunisanmenﬁuputofour
and

difference. Therefore, I mysel? not
able to understand the hon. Member’s
question.

Shri Bal Raj Madhok: There is a
charge being made that there may be
mo discrimination on paper but the
facé remains that some of the senior
officers who have come out of the
sainik schools and out of other insti-
tutions, where they have been brought
up in a completely anglicised atmos-
phere, do not like those officers who
are not as much anglicised as they are
and that becomes one of the reasons
for these people being thrown out.
WIill the hon. Minister hold an ingquiry
into that?

Shri Swaran Singh: I do not accept
that.

off SR g ST 3 Qur wgr Wy
& fx wrowre A g Aifr 7wk & s dwe-
wreftr  weer F & fad o et
aEad B ff T § T wWeET
[T IR | TR AE O ST 894y
o Tk T §, dgg ¥ Wk
W Ig 9T WAy Wy fmor 3 wr
w1H feqr ST ¥ A qTRTAT qg
Ay fire s o W § s et
wreai are F i adwt darcdy
K AFAN B WA IFTT W, I
oy wTw ¥ g2 w faw W Y wwe
# o wgl ¥ woft wrafann frark
o st SrTER & gET WY, Iy
dere w3k A fagrd wwRl 9T AR
%t wy ST v AT a3 ardy Hi
¥ agel ), whcar & qwel
smar o ? gy A Hife woee ¥
w7 wr Wt Aw weer
aporva Wi ?

recr

All these persons are recrulted on &
competitive basis. It is wrong to sug-
gest that only children or rich people
find entry into these institutions, It is
an all-India competition. To my per-
sonal knowledge, a very large percen-
tage of boys of persons of average in-
come also apply and they are selected
and given training.: At the time of
training there is no additional ex-
penditure. So, it is wrong to suggest
that cadets or their parents have to
bear the expenditure at that time.

st A Afte @ WY quT & FEer wiw
s i YT RE?

Mr. Speaker: You may not agree

with the answer, I agree. It may not

be satisfactory, but you have an
answer to the question.

oft SV : AT WE WEredT w7
NFAE...

oft CrAdwe TReR : AT T ARy
wAE ¥ e &) wrad gry e
THET IEI WId t I e & fe
JAHT TJACNR | TP s EE
e iR AN F = QA ¥ qww
drar g fr < fogrd amr ofT g W
®THH § 9T BT FOAIAT quw)
WY IAF WET T TIAT HYT TR
g7 T FaTe ¥ T AT Y
orar g 1
Mr. Speaker: There is no point of

order. The hon. Member may re-
sume his seat.

Shri Ranjeet Singh: At the very
beginning, Sir, I would request you
to permit me to ask two or three sup-
plementaries, instead of just one. My
request is based on....

Mr. Speaker; In that one supple-
mentary he can say (a), (b), (¢) and
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(d). Certainly, that is permitted, but
not three supplements+ios,

An hon. Member: Three in one.

Shri Ranjeet Singh: There is One
reason why I am making this request.
Firstly, I will give a little background
to my question.

Mr, Speaker: No, please,

Shri Ranjoet Singh: Please permit
me. I have experience of the army. 1
left it only.... (Interruptions),

Mr. Speaker: If the hon. Member
addresses the Chair, instead of the
Membrers, there will be less of trouble.

Shri Ranjeet Singh: Sir, they are
shouting.

Mr. Speaker: Even if they are
shouting, he should address the Chair.
1 will not allow any introduction or
background of his knowledge or con-
nection with the army. I want him to
come to the question straight.

Shri Ranjeet Singh: Very recently
China hag thrown a chsllenge at us
from which 1 will read 4 one sent-
ence. I am reading from the letter of
the 27th January from ihe Govern-
ment of the Peoples’ Republic of
China to the Congress Government,

It says in that letter in paragraph 2!

“This is a shabby trick worth
no refutation. Moreover, in its
note the JIndian Government
again mixed up the illegal
‘McMahon Line’ with the bound
ary between China and India in
an attempt to legalize this ille-
gal line. This is an idle dream
which will never come true.”

Look at this challenge that China
has thrown at us. We are facing
perpetual danger from that country.
Under these circumstances, is it mot
a fact that more than 1.500 emerg-
ency commissioned officers of BC.1
snd EC-2 forces, most of whom

=

4
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bave had invaluable battle .
ence—battle

in the IMA or at Khadskvasla can
give them the same experience; the
army is built on its battle hardened
men—in Operation ABLAZE and
operation RIDDLE, will be releaseqd this
year alone along with another 500 re-
gular officers who will be retired,
whereas the output of the IMA and the
OTS will be far less than this number,
thus weakening our army consider-
ably by reducing the strangth of offi-
cers to number far below the required
strength at a time when the army is
already short of officers by as much as
20 per cent? Ig it also not a fact....
(Interruption).

The only danger is that of my long
guestion he may miss half in hearing
understand only half of what he has
heard and reply to only half of what
he has understood.

Ig it also not fact that though the
duties of officers in the Border Secu-
rity Force are the same as in the Re-
gular Army, out of 900 EC officers
who wanteg employment in the BSF
only 300 have veen selected for in-
terview? Is it also not unjust and ua-
fair to reject hattle experienced
officers through a short intexview
when they had been selected by
Selection Boards after prolonged
fests?

This is my question. I would re-
quest you to elicit from him a full
reply.

Mr. Speaker: Please sit down now.
He will give an answer to the extent
possible. It was a long question.

Shri Ranjeet Singh: Let him give a
lone answer, We are ready to hear it.

Mr. Speaker: We cannot spend all
the time on questions.

Shri Swaran Singh: We are con-
scious of the threat to our borders
from our neighbours, both in the north
as well as in the west and the east;
that is, both from China and Pakistan,
Al} our defence preparations and our



dangers and it will be our endeavour
to keep oumlves in g state of pre-
paredness. to meet any threat-fo our
integrity and sovereignty.
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Sbrimati Sharda Mukerjos: In his
statement, the hon, Minister has men-
tioned that one-third of the officers
wili be releued now and two-thirds
will be d on a hased prog-
I h iva
most dmgemus t.hxnl Ane, the last
War, the phased programme went on
for 15 years. May I know from the hon.
Minister, firstly, what is the average
age of the oﬂieers who have been re-
It d and, , has the Govern-

On the cific point relating to the

Y issioned officers, in
his question he has asked two or *hree
things. ¥irstly, it is true that some
of the emergency commissioned offi-
cers, just as regular commissicued
officers and short-service commissioned
wofficers, did have battle experience
and some of them have even received
decorations. We take into considera-
tion the experience and the decora-
tions and awards when those cases
are considered for the award of per-
manent commissions. ‘Those factors
are taken into consideration and we do
attach importance to battle training
and their performance at the time of
dattle.

1t is in the interest of maintaining
the army both young and efficient
that there should not be an age block
at a particular level but theve should

T by ¥ 8

people with more mtensw{ training
and with better opportunities, It is
really in the interest of keeping the
army trim and ready and that is the
basic consxderahon thAt prevailed with
my disti when
this decision was taksn to introduce
short-service commissions also so that
there should be a constant replenish-
ing at a particular age level by young
people who can perform their duties
“well, All these factors are taken into
consideration, For those who have to
Jeave jobs, as I have said already, we
try to find jobs for them in the Gov-

ment got any kmd ot a promm.
regarding either compensation or pen-
cion for the officers who are relea-
sed? Let me make out the difference
‘here. These officers are not conscrpe-
ted men; they are Emargecy Com-
mission men. ‘Therefore, would the
hon. Minister give us some idea ag to
whether they have arrived at any de~
finite programme regarding their

tion or ion which these
released officers will get?

Shri Swaran Singh: Abbut the
phased programme, that is comtained
in the statement itself, that they are
intended to be released in four batches
during the years 1967 to 1970. About

tion or p the Emer-
gem:y Comm:.ssmned officers are ot
entitled to any pension. But there are
certain rules about the notice period
and that is the only thing that is paid
to them,

OShrimati Sharda Mukerjee: Sir,
this phaseq programme which was
brought up after the last War—it was
the same thing that within the next
three years, so many officers will be
released—was carried over a period of
15 years and at the end of 15 years,
there was still Emergency Commission
in the sense that they were still not

entitled to p or any
tion, That is the difference 1 am
making.

Shrl Swaran Singh: I take note of
this and 1 will ensure that that in-
} ¢ is not d

ernment, Public Undertakt and
‘State Governments. That, I think, is
the best from the country’s point of
view snd also from cle individuals’
woint of view.

Ghti Hem Baraa: Sir, the Hander-
won-Brooks Report on NEFA Debacle
has ssid ’ :

ceee
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A nhon. Member: How do you
know it?

Shri Hem Barua: A summary of it
Wwas placed on the Table of the House.

The Handerson-Brooks Report on
NEFA Debacle has pointedly saiq that
we suffered the debacle against the
Chinese only because of the fact that
our officers in command did not have
the requisite experience. On the
other hand, neither China has give up
her claim on NEFA mnor Pakistan has
given up her clalm on Kashmir, Then,
the hon. Minister said about the youth
and experience, Youth and experience
do not go together.

¥ro TR WANRYT ST : aft ATgITE
# 3 QAo £

Shri Hem Barua: Shri Nath Pai is
an exception,

‘Whatever that might be, when
Pakistan attackeq us, we threw our
young officers into the battle field and
we suffered heavy losses of officers..

8hri Inderjit Malhotra: They fought
valiantly.

Shri Hem Barua: But at the same
time, we suffered heavy losses.

In the context of that, may I know
why, instead of throwing these Emer-
gency Commission personnel to’ the
streets who responded to the call &
the nation, who are patriotic and who
have more experience also, and who are
valiant and have courage like you, Sir,
the Government did not absorb them;
or have the Government chalked out a
plan to gainfully employ them in the
different services of the country?

Mr, SBpeaker: He may answer again,
Repetition is good.

Shri Swaran Singh: I would like to
say that we should pay a tribute to
our young officers who did not care
for their lives and in a very brave and
courageous manner, led their troops
and exposed themselves to the risk,
That {s a glorious chapter in our his-
tory, of whih we should alwaya be
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proud and a referene should be made
irr that context rather than in the con.
text which the hon, Member has put.
We take into ideration exp .,
youth and valour and after taking au
these things into ideration, in the
interest of keeping our Army in good
trim, these decisions have been taken,
and I would like to assure that even
about their personal problems, we
are anxious to do as much as we can.
Now that there are State Govern-
ments in which many of the Oppost-
tion parties are represented, I would
appeal to them to use their good offi-
ces to find altermative employment for
them even jin those State Govern-
ments.

Shri D. C. Sharma: As described
by the hon. Defence Minister—I cong-
ratulate him on that.

Shri M, R. Krishna: It has not been
done. Why does he congratulate him?

Shri D. C. Sharma: He has said
that the threat from China to our
country continues. and the threat from

Pakistan to our country continues,
In view of these two simultaneous
threats. ...

An hon. Member: Perpetual threats.

Shri D. C. Sharma:..almost perpe-
tual threats, to the integrity ana
sovereignty of this country, may I
ask the hon. Defence Minister 1£ ne
was justified in painting such a aep-
ressing picture about the future os
these emergency commissioned officers
and after having done so, does he ex-
pect that, when we are again in neea
of emergency officers, valiant, cour-
ageous and brave young men wili
come forward to man our forces when
they know that they have a phased
programme, as the lady, Member
said—in the phased programme, the
last was enternity—when they know
that they have no compensation? 1Is it
not g fact that this is a picture which is
going to dampen the spirits of the
youth of this country for taking emer~
gency commmissions?

Shri Swaran Singh: I am sorry if 2
pointed a depressing picture. It isnota .
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of fact, I think there is more depression
in the minds of eritia nnd doubters
than in the mind# of our youth and
our people. = I have absolutely no
oubt that in a moment of crisis, the
respanse will be even greater. This

[-3

jong in that r and
these i will r in valid
even In any future emergency.

o T wAvge Sfgm

T HTRAT | Fe W 1w g9 v
wraw Ay AT X AT AT

Shri sumdmnnh levedr ‘When
d officers were
recruited no conditions were imposed,
but in the year 1866, there were some
amendments as a result of which they
have imposeq a condition of reserve
liability of ten years. Would the Gov-
ernment waive this liability since
they are sc anxious to see that their
services are utilised properly?

Shri Swaran Singh: It is true that at
the time they were recruited in the
emergency commission, this liability of
ecompulsory gervice for a certain period
or upto a certain age, whichever is
earlier, was not there. This has been
imy d later on b we thought
that they would also have an oppnr-
tunity of service and the country
could also rely upon their training, T
will examine the suggestion put for-
ward by the hon. Member and if there
{8 any change, I will inform the House,

Mr. Speaker: This is an important
question. That is why I have allowed
about 35 minutes for this stion. Tf
more Members want to put questions,
1 have no objection. Now, Shri A.
Dange.

Shri §. A. Dange: May I know
whether it ig the policy of Government
to allow run-away Generals to write
books, publish books and earn dellar,
and to reward people who have fought
well with unemployment and dry

I think that homage-
is not a substitute for a living wage?

Mr. Speakor: I do not think that
the hon. Minister should answer it.

Shri Swaran Singh: That is not our
policy.
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“President Ayub Khan of Pak-
istan declared today ihat Pakistan-
will not reduce {ts army strength:
because of India’s attitude, accord-
ing to Radio Pakistan; he said,
Pakistan had en'arged and atreng-
thened its Army for a particular-
purpose, to fight back the growing
threat against her border; so long
as the threat was there, Pakistan
could not afford to reduce its
Army.”.
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Mr, Speaker;

What is all this ques-
tion?

Shri 8. M, Banerjee: 1 am asking
about alternative jobs. The same con-
sideration that applies to the others

should be applied in the case of tnese
Persons also.

Mr. Speaker: Now, we shall take
up the calling-attention-notice. Shri
Chintamani Panigraht,

Shri 8. M. Banecjoe: The first part
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of my question at least may be re-
pled to.

Mr. Speaker: I have gone on to the
mext item, I am sorry.

‘WRITTEN ANSWERS TO QUES-
TIONS

Bokaro Steel Project

*321, Shri Sezhiyan: Will the Min-
ister of Steel, Mines and Moetals be
pleaseq to state:

(a) whether it is a fact that an
agreement with the Soviet Govern-
‘ment has been finalised on the con-
struction of the Bokaro Steel Project;

(b) it so, the cost of ecach stage of
the project; and

(c) the extent of reduction in cost
as compared to the original project
report submitted by Soviet experts?

The Minister of Steel, Mines and
Metals (Dr. Chenna Reddy): (a) Yes,
‘8ir.

(b) and(c). A statement is placed
on the Table of the House. [Placed
in Library. See No. LT-31Q/67].

Export of coal to Japan

%325, Shri 8. €. Samanta:
Dr. P, Mondal:

Wil] the Minister of Commerce be
pleaseq to state:

(a) whether Government have set
up a panel for exploring possibilities
of export of coal to Japan and other
countries; .

(b) if so, the composition and terms
of reference of the Ppanel; and

(c) the expectations regarding the
export of coal and the grades that cen
‘be made available for earning foreign
exchange?

The Minister of Commerce (8Shrt
Dinesh Singh): (a) to (¢). The
‘Study Group for exports of Coal had,
inter alia ded the ing up
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to the Government as to which age:
the collieries and coals that may be
Projected for exports, in particular to
Japan, and the probable impact of the
export of prime coking coal (Grade A -
to C) on steel plants. 'The Govern-

ment have d the r da- -

tion and have d a Standi

Group congsisting of:—

(i) Coal Controller . Chairman

a» R 1 M, Memb
M.M.T.C., Calcutta.

(iiij Coal Mining Adviser, .. Member
Department of Mines &
Metals

(ivj A repres entative of the Member

Department of Iron & Steel,

The recommendations of the Study
Group and the views of concerned
Departments of Government on the
different grades and qualities of ceal
for export are under examination by
the Government.

Development of Mining of Minerals

*326. Dr. P. Mondal:
Shri S. C. Samanta:

‘Will the Minister of Steel, Mines and
Metals be pleased to state:

(a) the steps taken for providing
financial assistance for the develop-
ment of mining of minerals; and

(b) whether there is any proposal
to allow mortgage of mining leases for
loans from banks and other financial
institutions?

The Minister of Steel, Mines and
Metals (Dr. Chenna Reddy): (a)
The existing institutions for providing
financial assistance to the mining in-
dustry are Industrial Finance Corpora~
tion, the finance corporations of t.be
State Gov ts and the scl
banks. The Minerals and M&tlll
Trading Corporation of India Limited
are also granting loans to certain mine

owners st tracts for supply of
ore for purchase of mini hinery/
equipment and to providc !or deve-

t of mines,

©of a small Standing Group to report

st of ap-
proach roads and private rail meh





